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Freall a~ ha Bulk Dnac and THE MINISTER OF PETROLEUM, 
Fo:rmulaUOa 1Ulder D.G.T.D. CHEMICALS AND FERTILIZERS 

508a. DR.· VASANT KUMAR PAN-
DIT: Will the Mfiiiifer of PETROLEUM 
AND CHEMICALS be pleased to state. 

(a) whether it is a fact that the 
Ministry of Industry are granting 
beth capacities in Bulk Drug and 
Formulations through registration witn 
00.TD; 

(b) whether is it a fact that Uus 
is working contrary to the Drug BQlicy 
of restructuring the drug industry: 
and 

( c) whether it is a fact that his 
Ministry has suggested necessary 
amendment to the Industrial Develop-
ment Rerulaticn Act to confirm to t ~ 

new Drug Policy; if so. the reaction 
ef Government thereon? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTIUZERS 
~  VEERENDRA PATIL): (a) and 
(b) Pendin1 a final decision Qn th.: 
eantinuance of the scheme of Registra-
tion with D.G.T.D. for the Drug :n-
dustry, D.G.T.D. are registering fresh 
<rapacities for manufacture of rJulk 
dru1s and formulations subject to 1}u.J 
J>Olicy parameters contained in the 
Drug Policy. 

( c) Amendments to the n stri ~ 

tDeveIOi>ment and Regulation) I ct 
necessary to implement the complex of 
decisions contained in the Drug Policy 
bave been suggested. The prooosea 
comprehens!ve Bill to amend the A.ct 
will cover these suggestions also. 

Suppl7 of. treroiene Oil io BoJnbay 
Clt7 

5084. SHRI R. R. BHOLE: Will the 
in~st r of PETROLEUM AND CHE--
MIC.ALS" be pleased fo state: 

(a) what is the quantity of kero-
sene oil supplied to the city ot Bom-
bay in 1978-79 and 1979-80; 

(b) if sufficient quantity was sup-
i>lied in time, what was the reasoa 
fer scarcity; and 

(c) what steps Government proPoM 
1e take to a~i  scarcity and ulack-

.arketm,f 

(SHRI VEERENDRA PATIL): (a) My 
Ministry makes monthly allocation of 
~ r s n  to the States/Union Terri-
tories. The break-up of the allocatiol1 
between di1ferent--t!ts!riets/re'1ons 
within the State is done by the State 
Government. Bombay city :falls in the 
Bombay Ratn>tirng Area. The follow-
ing are the details of allocaUon or 
kerosene for !he Bombay Rationing 
Area (as decided by the GovernmP.ut 
of Maharathtra) and the actual sa o~ 

(supplies) effected therein during 
1978-79 and 1979-80:-

Year 

1978-79 • 

1979-Bo • 

Alloca-
tions 

Sales• 
(Supplies) 

KLs KLs 

47666<> 461418 

46<>236 464446 

(b) The marginal shortfall 1n sales 
(supplies) in 1978-79 as against alloca-
tion was due to hold up the berthing 
of oil tankers during the strike period 
in Bombay Port Trust, Refinery pro-
duction etc. In 1979-80, the sales were 
more than the allocaticns. The Kero-
sene supplies were planned and direct-
ed by the Civil Supplies Department of 
the Maharashtra Government. 

(c) Guidelines forthe rational and 
equitable distribution of kerosene nave 
been suppliPd. to tile State Govern-
ments, including Maharashtra Govern-
ment, and they have been requested to 
take effective steps to curb malprac-
tices like blackmarketing and oar in~ 

which are usually experienced in times 
of shortages. The oil companies have 
ibeen instructed to tighten up t'h• 
supervision over their retail outlets 
and to suspend supplies to the dealers 
again.st whom there ls prime-facie C'aM 
of malpractice, followed by termination 
o! dealershi1> . 




